
PA. Rep. -KARTIKA {3,'1904 ( 'A.KA) PAC Rep. 

MR. SPEAKER: What is this? 
Nothing goes on record---whatever is 

id. 

(Interruptions) 

MR. SPEAKER: Mr. Salish Agar-
wal. 

. 3 hrs. 

PUBLIC ACCOUNTS COM1wUTTEE 
STATEMENT SHOWING ACnON TAKEN 

BY GOVERNMENT 

SHRI SATlSH AGARWAL (Jai-
pur): I beg to lay on the Table (Hindi 

nd English viersions) of th follow-
ing statements of "the Public Account .-
Committee:-

(1) Statement showing ac tio n 
taken by Government on the r -

-commendations contained in Chap-
ter I and final replies in respect of 
Chap er V of Sixty-sixth Report 
(Sixth Lok Sabha) on Illegal InL 
port of Gold. 

(2) Statement showing action 
t aken by Government !Jn the a e-
commendations contained in Chap-
ter !! and final :replies in r espect of 
Chapter V of Hundred and fortieth 
Report (Sixth Lok Sabha) on Cus-
torps Receipts . ... 

(3) Stat ment showing action 
taken by Government on the re-
commendations contained in Chap-
ter I and final replies i11. respect of 
Chapter V oi Sixth Report on Union 
Exci(:e Duties. ·· 

( 4) Statement showing ucti n 
taken by Government- on the .re-
commendations .contained in Chap-
ter ~ and final replies 4n respect f 
Chapter V of Ninth Repo~t on Five 
Year racurring deposit accounts. 

( 5) Statement snowing action 
taken by Government- on the :re-
commendations contained in Chap-
ter I of Thirteenth Report on Ex-
port of defende stores and moderni-
atjon of processes of production 

·n a factory. 

( 6) .Statement ·. showing action 
taken by Gov_ernment on the rre-
commendations contained in Chap-
ter 'I and! final replies in respect of 
Chapter V of Fourteenth Report 
on Diesel Hydraulic Locomotives. 

( 7) Statement showing action 
taken by Government on the :re-
commendation contained in Chap-
ter ~ and final replies in respect of 
Chapter V of Sixteenth Report on 
Marketing and Sales Organisation. 

( 8) Statement showing action 
taken by Government on the Te-
commendations contained in Chap-
ter I and final replies in respect 
of Chapte.r V of Nineteenth Report 
on Bombay Port Trust. 

(9 ) Statement showing action 
taken by Government on the re-
commendations contaiited in Chap-
ter ~ and final replies in respect of 
Chapter V of Twentieth Report on 
Railway Expenditure. 

(10) Statement showing action 
taken by Government on the a:e-
commendations contained in Chap-
ter I of Twenty-first Report on 
Non-paymenl, of Contributions to 
Trustees of Provident fund ~'om-
missioners. 

{11 ) Statement showing action 
taken by Government on the a:-e-
commenda!Hons contained in Chap-
ter I of Thirty-1irst Report on Pu1-
chase of Fertilizers from a broad. 

(12) Statement showing action 
taken by Government on !he a:e-
commendations contained in Chap-
ter I of Thirty-second Report o! 
LIKTAK HYDRO ELECTRtiC PRO-
JE'CT. 

(13) Statement · showing action 
taken by Government on the a:e-
commendatfons fontai.'ned in Chap-
ter I of Thirty-fifth Report on De-
fenc Services. · 

(14) Statement showing action 
taken by Government on the re-
commendations contained in Chap-
ter [ and final repues in respect of 
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Chapter V of Fifty-eighth po.rt on 
Uavy of Wealth 'Tax big agricul ... 
tural land holdings ~ rect 
valuaUon of unquoted equity sha:res. 

(15} Statement showing action 
taken by Government on the re-
commendations cont--ained in Chap-
ter I and ftnal replies in Repect ot 
Chapter V of fifty-ninth 'H pOrt of 
Purchase contracts 'in two com_ 
mands. 

MESSAGES FROM 'RAJYA SABHA 

SECRETARY: S-lll", I have to report 
the following messages received from 
,the Secretary-General ·or Rajya 
Sal>ha:-

(i) 'In accordance- with the pro-
visions ot rule 11'5 of thle Rules of 
Procedure and Conduct of. Business 
in the Rajya Sabha, I am directed 
to inform the Lok -Sabha that the 
Rajya Sabha~ at its itting held on 
the 2nd November, 1982, agreed to 
the following amendments made by 
the Lok Sabha at its sitting held 
on the 16th October, 1982, in the 
$.ales Promotion Employees ( Con-
ditions of Service) Amendment Bill, 
1980:-

Enacting formula 

1. That at page 1, line 1,-

for "Thirty ..first' ' suJbstitute-

'1Thirty-thitrd''. 

Clause 1 

2. That at page 1, lin 4,-

for ''1980' ' substitute "1982" ' 

(ii) In accordance with the pro-
visions of rule 127 of the Rules of 
Procedure and Conductt of Business 
in the Rajya Sabha. am directed 
to inform the Lok Sabha that the 
Rajya Sabha,· -at its sitting held on 
the 3rd November, 1982, aglI'eed 
without any amendment to the 
Andhra Scientific Company Limited 

(Aoquisition and Tran er Under-
takings Bill ll>82 which wa 
passed by th~ Lok 'Sabha at . its 
sitting held on the . 20th Octo1)et' 
1982. I 

(iii) "In accord nee with the 
provisions of rule 12.7 of the Rule 
of Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am 
directed to inform the Lok Sabb 
that the Rajya Sabha, at it sitti 
held on the 3rd November, 1082 
agreed without any mendment to 
the Limestone and Dolomite Mine 
Labour W llare F.und. (Amend. 

I ment) Bill, 1982, which was passed 
by the Lok 'Sabha at its sitting held 
on the 1 th Octooer, 982.'' 

12.15 hrs. 

COMMITTEE ON PUBLI 
TAKING 

U ER 

FIFTY-FIRST AND FIFTY-FOURTH IlEPO TS 

SHRD MADHUSUDAN VAIRALE 
(Akola): I beg to present the !ollo -
ing Report (Hindi and English ver. 
ions) of the Committe on Public 

Undertakings: -

(1) Fifty-first Report on A!:tion 
taken 1by Government on th!.? re-

commenda ions contained in the Tw-
enty-fif th Report of the Committee on 

Delhi Transport Corporation~ Ac-
-cid nts and Operation of Private 
Buses. 

(2) Fifty-fow·th Report on Action 
,taken by Government on the re-
commendations contained in the 
Twenty-eighth Report of the Com. 
mittee on HMT Ltd.- Tracto.rs 
Division. 

COMMITTEE ON THE WELFARID OF 
SCHEDULED CASTES AND SCHE-

DULED TRIBES 

TwENTY-SEVENTH REPORT 

SHRI A. C. DAS (Jaipur): I beg 
to present the Twenty..se1,~nth Re~ 
Port (Hindi and English versions) -0t 
the Committee ·on the Welfare of 
Scheduled Castes and· Scheduled 


